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As per Rule. 21(1Y of the Delhi D striet Courts Establishment (Appointment & Conditic
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ns of
serviee) Rules, 2012, a0 appointments to tl.e Service by direct recruitment shall be op probaticn for
period of two years,

The appointments of the aforesai andidates shall be fortuitous and they shall clear the siip
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failing which their appointments shall stand terminated without any further notice.

(GIRISH KATHPALIA)
Principal District & Sessions Judge {(HOs.)
Dethi, 77
{
. 29828~ A9
No. e Admn-I/Rectt, PA 2021 Dated the :_

~ Copy forwarded for information and necessary action to:
Fhe Principal District & Sessions Judges. West. New Delhi, South-West, South. South-Fast, Fast.
North-East. Shahdara. North-West, Nortl: Districts, Delhi/New Delhi.
= The Principal District & Sessions Judge/Spl. Judge, PC Act. (CBI). Rouse Avenue, New Dethi,
2o The Head of Office. Accounts Branch, Cantral District, Tis Hazari Courts, Delhi.
I The Pay & Accounts Officer No. VI (¢4« ugh Accounts Branch, Central), Tis Hazari Courts, Delhr
o The Otficer n-Charge, Computer Branc!.. Tis Hazari Courts, Delhi.
SoSeAdmn. Offieer (Judl.), Recruitment ¢ -1/ Promotion Cell, Tis Hazar Courts, Deliyi.
S Admin, Officer (Judl), Vigilance/Litigation Branch (Central), Tis Hazari Courts. Delhi.
8§ SroAdmn. Officer (Judl.), General Branch (Central), Tis Hazari Courts, Delhi.
9 PS office to the Principal District & Sescions Judge (HQs.), Tis Hazari Courts, Delhi.
10 Admin. Officer (Judl.). ACRs Cell. Tis H izari Courts. Delhj.
vl Dealing Assistant. Personnel Files / Tran sfer & Postings /Leave. Admn. Branch-! (Centraly, Tis Hazari
Courts. Dethi,
" Nebsite Committee, THC. Delhi.
3. Branch In-Charge. LAYERS. THC. Delli,
P Oficial concerned. A

4 9.
(BALBIR SINGH SHALAR)
Administrative Officer (Judiciaiy.
Administration Branch-I,
Tis Hazari Courts, Delhi.



